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371¢2r / ORDER

PERR.S.SYAL, VP:

These two appeals by the assessee are directed against
separate orders passed by the Id. CIT(Appeals)-1, Aurangabad
on 05-02-2018 and 02-02-2018 in relation to the assessment

years 2013-14 and 2014-15.

2. Before me, the Id. AR has filed two separate letters, both

dated 15-04-2021 seeking permission to withdraw both the




ITA Nos.1065 & 1066/PUN/2018

appeals as the assessee had received Form No.3 under ‘Vivad Se
Vishwas Scheme’ under The Direct Taxes Vivad Se Vishwas

Act, 2020. The relevant contents of such letter, read as under :

“Hearing for the above referred appeal is scheduled on
15/04/2021. Appellant has applied under the Direct Taxes Vivad
Se Vishwas Act, 2020 and has received Form-3 from the learned
PCIT. Copy of Form-3 is enclosed herewith. Considering the fact,
appellant requests the Honourable Bench to kindly allow appellant
to withdraw the present appeal and oblige .

3. On perusal of the above letter and having no objection
from the side of Id. DR, | allow the request of Id. AR to

withdraw both the appeals.

4. In the result, both the appeals are dismissed as

‘withdrawn’.

Order pronounced in the Open Court on 15" April, 2021.

Sd/-
(R.S.SYAL)

Iq1eq4/ VICE PRESIDENT

quY Pune; f&=Teh Dated : 15" April, 2021
GCVSR
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